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BEFORE THE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE, CHENNAI

Original Application No.145 of 2024 (SZ)

In the matter of:

Arunkumar Sermakkani,

Krishnagiri District and Ors ...Petitioners
And

Union Of India,

Rep. by its Secretary,

MOEF & CC,

New Delhi and Ors. k ...Respondent(s)

Report filed on behalf of the 4" Respondent

I, K. Shanmugam, aged 58, S/o Late B. Kirubakaran currently discharging my

duties as Deputy Director, District Town and Country planning Office, Krishnagiri

District, Hosur files the Report as follows:

1.

The Applicant filed an application numbered O.A No. 145 of 2024(SZ) before this
Hon’ble National Green Tribunal, Southern Zone, first listed on 15.06.2024
praying to close the steel rolling unit (M/s. Indus TMT Industries Limited) run by
the 5™ Respondent as it is being run without prior environmental clearance under
Category 3 (a) of EIA Notification, 2006, and also stated that such is functioning

close to a Residential area.
It’s humbly submitted that on pursuance of the proceedings and based on the
allegations made in the Application a site visit was conducted on 03.07.2024 by the

Deputy Director of Town and Country Planning, Krishnagiri District.

Location of Industrial building:

The said Industrial building of the 5th Respondent was constructed during the year
2018 with Ground floor + 2 floor with a buildup area of 24,939.30 Sqm in SF No.
251/1, 2, 277/1A1, 1A2, 1B1, 1B2, 1C1, 1C2, 1D1, 1D2, 1E1, 1E2, 278/1A2, 1B,
1C, 1D, 285/1A2, 286/1, 2, 4, 5, 6, 7 at Kalukondapalli village and panchayat,
Thally panchayat union, Denkanikottai taluk, Krishnagiri District.
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4. Land use of site:
The above site was in a non-planning area as per Tamil Nadu Town and Country
Planning Act, 1971 till 18.11.2022. There after the above site was added with the
Hosur New Town Development Area (Planning area). Hosur New Town
Development Plan was consented by the Government of Tamil Nadu, vide G. O.
Ms No. 205, Housing and Urban development department Dt.18.11.2022.

At present the land use of the above site is Sf no. 251/1, 2, 277/1A1, 1A2,
1B1, 1B2, 1C1, 1C2, 1D1, 1D2, 1E1, 1E2 in General Industrial use zone and Sf no.
278/1A2, 1B, 1C, 1D, 285/1A2, 286/1, 2, 4, 5, 6, 7 in Residential use zone as per
Hosur New Town Development Plan, vide G. O. Ms No. 205, Housing and Urban
development department Dt.18.11.2022.

5. Building Plan approval detail

1. Industry building plan approved for 6441.21 Sqm of Buildup area by Deputy
Director of Town and Country Planning, Vellore region vide roc no. 315/2006,
Dt.08.03.2006. )

2. Industry building plan approved for 18498.09Sqm of Buildup area by Deputy
Director of Town and Country Planning, Dharmapuri region vide roc no.
211/2018/DR, 22.05.2018.

6. Site inspection report

The above site was inspected by Deputy Director of Town and Country Planning,
Krishnagiri District on 03.07.2024. Found that the Ground floor + 2 floor buildings
were constructed and operating as steel rolling industry. 18.0m wide HT tower line
is passing through the site.

15.0m wide Kappakal to Uliveeranapalli panchayat road is abutting as access road
to the above site.

Block 1, Block 4 and Block 14 were combined and developed as single Block with
contravention of Planning permission.

Industry building with OHT was constructed in size 31.0mX9.0m near to the Block
1. Labour quarters 1 was constructed with size 32.0mX6.0m Ground floor in sf no,
285/1A2. Labour quarters 2 was constructed with size 47.0mX11.50m Ground
floor + 2 Floor in sf no, 285/1A2. The above buildings were constructed without
planning permission.

Site boundary details:

North: Vacant land and Solar panel of Indus TMT Ltd.

East: Vacant land

South: Existing road, vacant land there after Meenakshi udyog industry and Prime
gold industry.

West: Vacant land and Solar panel of Indus TMT Ltd.

7. Notice -1

It is found that Block 1, Block 4 and Block 14 were combined and developed as
single Block with contravention of Planning permission.

Industry building with OHT was constructed in size 31.0mX9.0m near to the
Block 1.
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Labour quarters 1 was constructed with size 32.0mX6.0m Ground floor in sf no,
285/1A2. Labour quarters 2 was constructed with size 47.0mX11.50m Ground
floor + 2 Floor in sf no, 285/1A2. The above buildings were constructed without
planning permission. '

Hence, notice — 1 — Form IV — Notice for removal for Compliance of Planning
permission in respect of Unauthorized development carried out in contravention of
planning permission issued to the Industry, vide roc no. 1762/2024KD,
Dt.04.07.2024.

. I respectfully submit the Hon’ble National Green Tribunal may be pleased to
accept this reply and may consider to close the Suo Motu application as not
pertinent and not maintainable under Environment (Protection) Act 1986 and thus

render justice.

Foso]

Deputy Director,
District Town and Country Planning Office,
Krishnagiri District, Hosur.

¥
V\'\\ﬁ

Verification

I, K. Shanmugam, aged 58, S/o Late B. Kirubakaran currently
discharging my duties as Deputy Director, District Town and Country
planning Office, Krishnagiri District, Hosur do hereby verify that the contents of

the report are true to the best of my knowledge and based on the information and

reports available with me, I have not suppressed any material facts.

S

Deputy Director,
District Town and Country Planning Office,
Krishnagiri District, Hosur.
2‘,\4\\""’\
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Site inspection report

Proposal:

The Indus TMT Industrial building was constructed during the year 2018 with Ground
floor + 2 floor with a buildup area of 24,939.30 Sqm in SF No. 251/1, 2, 277/1A1,
1A2, 1B1, 1B2, ICl1, 1C2, 1D1, 1D2, 1E1, 1E2, 278/1A2, 1B, 1C, 1D, 285/1A2,
286/1, 2, 4, 5, 6, 7 at Kalukondapalli village and panchayat, Thally panchayat union,
Denkanikottai taluk, Krishnagiri District.

Report:

The above site was inspected by Deputy Director of Town and Country Planning,
Krishnagiri District on 03.07.2024. Found that the Ground floor + 2 floor buildings
were constructed and operating as steel rolling industry. 18.0m wide HT tower line is
passing through the site.

15.0m wide Kappakal to Uliveeranapalli panchayat road is abutting as access road to
the above site.

Block 1, Block 4 and Block 14 were combined and developed as single Block with
contravention of Planning permission.

Industry building with OHT was constructed in size 31.0mX9.0m near to the Block 1.
Labour quarters 1 was constructed with size 32.0mX6.0m Ground floor in sf no,
285/1A2. Labour quarters 2 was constructed with size 47.0mX11.50m Ground floor +
2 Floor in sf no, 285/1A2. The above buildings were constructed without planning
permission.

Site boundary details:

North: Vacant land and Solar panel of Indus TMT Ltd.

East: Vacant land

South: Existing road, vacant land there after Meenakshi udyog industry and Prime
gold industry.

West: Vacant land and Solar panel of Indus TMT Ltd.

I,
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ABSTRACT
Urban Development - New Town Development Plan - Hosur New Town
Development Area - Consent under sub-section (2) of section 24 of
Tamil Nadu Town and Country Planning Act, 1971 (Tamil Nadu Act 35 of
1972) to the Publication of Notice of preparation of New Town
Development Plan for Hosur New Town Development Area under section
26 of the said Act - Accorded - Orders - Issued.

Housing and Urban Development [UD4(2)] Department

G.0.(Ms).No.205 Dated:18.11.2022
sUSl(Hg aupLib, snidHlens 2,
Slapaudr(omeult <, adr (i) 2053,
Read:

1. G.O.(Ms) No.257, Housing and Urban Development
Department, dated 22.02.1978.

2. G.0.(Ms).No.782, Housing and Urban Development
Department, dated 19.05.1979.

3. G.0.(Ms) No.337, Housing and Urban Development
Department, dated 24.04.1984.

4. G.0.(Ms).No.96, Housing and  Urban Development
Department, dated 29.05.2017. ‘

5. From the Director of Town and Country Planning, letter Na.
Ka.No.9569/2012/TCP-7, dated 26.05.2022 and 28.06.2022.

ORDER:

In the Government Order third read above, orders were issued for
approval of New Town Development Plan for Hosur New Town
Development area under section 28 of the Tamil Nadu Town and Country
Planning, 1971 (Tamil Nadu Act 35 of 1972).

2. In the Government order fourth read above, orders were issued
declaring the inclusion of additional areas in the Hosur New Town
Development area under sub-section (4) of section 10 of Tamil Nadu
Town and Country Planning Act, 1971 (Tamil Nadu Act 35 of 1972).

3. In the letter fifth read above, the Director of Town and Country
Planning has stated that the New Town Development Plan for the
modified Hosur New Town Development Area has been prepared, taking
into  consideration, the current developments and also future
developments and has requested the Government to give consent under
Sub-section (2) of section 24 of the said Act to the Hosur New Town
Development Authority to the publication of a notice of the preparation of

K\E New Town Development Plan for the Hosur New Town Development
rea.

.

(@)
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4. Under sub-section (2) of section 24 of the Tam
Couqtry Planning Act, 1971 (Tamil Nadu Act 35 of 19?2;: ?haedéc;r\?ev::o?ncg‘
Tamil Nadu hereby gives his consent to the Hosur New Town
Develo_pment Authority to the publication of a notice under section 26 of
the said Act, for the preparation of the New Town Development Plan for
the Hosur New Town Development Area.

. TS. The draft New Town Development Plan for the modified Hosur
ew Town Development Area as consented to by the Government under
sub-section (2) of section 24 of the said Act is returned to the Director of
Towp and Country Planning, and he is requested to acknowledge the
rc_ace:pt of the same. The Director of Town and Country Planning is
directed to ensure that the various requirements specified in the said Act
and the New Town Development Plan (Preparation, Publication and
Sanction) Rules, 1983 are strictly adhered to by the Hosur New Town
Development Authority before the New Town Development Plan is
retsupl?cnt'litted to the Government for approval under section 28 of the
sai ’

(BY ORDER OF THE GOVERNOR)

HITESH KUMAR S. MAKWANA,
PRINCIPAL SECRETARY TO GOVERNMENT.
To
The Director of Town and Country Planning,
Chennai-600107.
The Collector, Krishnagiri District.

The Member Secretary,
- Hosur New Town Development Authority, Hosur.

Copy to
The Special Personal Assistant to Hon’ble Minister for

Housing and Urban Development, Chennai-600009.
The Private Secretary to Principal Secretary to Government,
Housing and Urban Development Department,

Chennai-600009. ‘
The Law (Hg&UD)Department, Chennai-600009.
The Housing and Urban Development (OP-1) Department,

Chennai-600 009.
Stock File/Spare Copy.

//FORWARDED BY ORDER//
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SUUBSD Srefdsluly oo  Gueid wew Sgeer aromsidie)  ga. b s

weenull UL s.crenianai 27T/, 286/3,287/1A1, 287/1A2.1B, e htseupenpity Coiigg
107700 suf Peowreng FaIarPistwsssred amaULIGSBLLL TS (Uncassified Area)
ugduled smwdpg aaip alugw Cplelgss Qe errariiLig Spg.

uriema5 wppe )%  eLRW  SiFsreamuied ug. Q“‘“Iﬁ“ﬂﬁ%
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Apuy Bupgmersear

1) The Project proponent / Applicant shall not commence any activity, excepting fencing of the site
and construction of temporary shed ‘for:guard, without obtaining environmental clearence under
the EIA Notification, 2006 from the State Level Environment impact Assessment Authority or the
Ministry of Environment and Forests. Govemment of India, as applicable to the project, as per the
threshold limits. Any Violation from the above requirements is liable for action under section 19 of
the Environment (Protection) Act,1986.

2) Itis responsibility of the builders to ensure safe bearing capacity of the soil and adequacy of the

- of the foundations. . . '

) widw wppL wiIPL B gimpul B psr QupuulL e uiesiemn
sraifisfieo  GPUNL UL Geer  Pupsmersar DOMBFID Wiy LILITS
Peaigsd) Qemnuiu Geuei gy b, :

4) Planning Permission is issued in accordance with the provisions of the Town and Country
Planning. Actand the rules made there under and does not.cover the structurat stability aspects
inciuding the safety during the construction which are  covered under the Building Rules under
the Local bodies Act. Planning Permissions is issued. subject 1o the condition that the applicant
Ideveloper and also the architects / Licensed surveyors and the Structural Engineer associated
with the development shall ensure that developments shall be structurally sound and adequate
safety measures are taken during the process of construction. ‘
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§) Appicant should obtain consent from Temil Nadu Pollution Control Board Under Section 25 of
the Water Act 1974 for discharge of sewags. .
6) pat empmwuys Zep L L Uianors GpmfledgL U s o L
@i sefiuugar pow  almreruugipfier  Cufied o arer P a.flenoemw
e pBuup gaaliome. Opnied pLu ogind Sl sgod sefuuspd
OBy aleweLugtrial  allewUuuggiL & FwiuLliBs <ap eueTisi s aif o0
(Revsuiingdon , ossms Usds, ULLTSIEUSSND Cuigs, MNPty UsSIL
Cugib we) emisuugigi weaiddl Gounu o fleweyarargs aeip PIRUIHT
sfuniasuupdpg. Hpei (PO PIPSLL 116 RISTULSTASSS aeris 5]
Qosww ofew caampr aaign UTISSLILGSPSI. :
Qergdear ammis eRpibyt dhps BLBL, AkERILSIREES o sl

g oerer odewuewu pealurs e pFuupss Gsrarer Gy, Cugiw
sigei Cuwe Caigy wiCigus geafl pui efew CarllarTed Jwiser o s
Gursgswier seduyaia ghuwaipsder e  BiHISCsTaMQTE.  FI®I
Wia ey GFwWw Ppai o gL HHIOD CUTHSBOISI J@UOUL DIVR.

7) The Provisions in the G.0.(Ms)No.17, Housing and Urban Development (UD4(3): Department
dated:05.02.2016 reigting to installation and use of solar energy system should be fol!owod

8) “The Tamil Nadu Government in G.O.Ms.No.112, Housing and Urban Development Department
dated:22,08.2017 have approved the Tamil Nadu Real Estate (Regulation & Department) Act
2018. The Promoter has to advertise, Market, book sell or offer for sale. or invite persons to
purchase in any manner any plot, apartment or building, as the case may be, in any Real Estate

Project or part of it only after registering the Real Estate project with the Real Estate Reguiatory
Authority”

9) Renewal or Structural Engineer obtained from the local body should be submitted.
10) The Condition given in the Fire Department NOC should be followed.
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-30.00 42.60 . |
d - N PLAN SHOWING THE EXISTING FACTORY BUILDINGS ALTERATION WITH PROPOSED ADDITIONAL (OMSTRU(T!ON FOR-
; RRY N N 1 "Mjs. INDUS TMT INDUSTRIES LIMITED" IN S.F. No. 251/1,251/2, 277/1A1, 277/1A2, 277181, 277/182, /0 2N,
2/ 5 277/1D1,277/102, 277/11, 277/1€2, 2772, 278/1A2, 278/18, 278/1C, 278/1D, 285/1A2, 286/1, 286/2,
n : 286/3, 286/4, 286/5, 286/6, 286/7, 287/1A1, 287/1A2 & 287/18 AT THALLY ROAD OF KALUKONDAPALLY VILLAGE S
M siiL S@S ;
1 WMIW R R PANCHAYAT, THALLY PANCHAYAT UNION, DENKAMIKOTTAI TALUK, KBISHNAGIRI DISTRICT
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ONLINE BENDING M/C SHED-3 3
42.60 X 23.85 5
- This Teghnical Clearance is issued subject to the T ®
- further condition that Directorate of Town and country
- - Pianmngﬂocat Planning Authority / Local Body Is at a4
" _ liberty t@ impose and collect Shelter Fund as erdered; N
» 2 . In G.0.Ms.No.135 Housing and Urban Develppment:
' " Depatment, dated 21.07.2017 (Challenged) goasnding § i : §§ REFEREN(E ‘
oy = "‘*‘ambtom of the Hon'bls High Court offMadras:. ’ BB R
i Inthe eventof HighCourt disposing of the case in REF. 1D DES(RWUONS , SIZES
T f:gr aféhhe Government, if the applicaag failure to | \
A femit the Shelter fund charges within 15 days from the 9
gate of receip of demand wil render the Cancelation of b1 DOOR - 1.00X2.3
t . echmcal Clearance. ' —
" & 3% = D2 DOOR -0.76%2.13
,%;' pc;usp/Df/ mM ‘ T —
wof gqg}zi %u;;r;‘ g%;.,. Wy WINDOW L 244X122
Wi WINDOW 1.22%122
W2 WINDOW 0.76X0.76
% N I ; N Vi VENTILATOR - 0.91X061
3 S - ] . { . | B Power Details |
- ’ ) o SNo:, MACHINERIES NAME | WP MNes. TOTAL HP. |
| b | Intermediate DC. Motor 7000 | 1 | 74000
, 7 | Inter DC Blower S 1250 1 b 1250 .
B o R S B “op 3 | StndiDCMotor ¢ - .o f 40000 1 | 40000 |
o o e e e 4 | Stand 1.DC Motor Biower TS T DT .
_J @ § | Snd2DCMotor | 30| 1 | 33500
» ‘ 6 | Stand2.DC Motor Blower 1000 1 | 1000
' 3 7 | Stand 3.0C Motor 300 1 | 33500
: . 939 3 8 | Stand3.DC Motor Blower 1000 1 | 1000
f @ S
& N 9 | Stand 4.DC Motor 33500 1 | 33500
S ~ : —
- ! = 10 | Stand 4.DC Motor Blower 1000 1 | 1000
o T | 1 | Stand 5.0C Motor : 335000 1 | 3300 |
i @ ‘;].25ﬁ i?‘ . P
— : L-1.54 .06 |12 Stand 5.DC Motor Blower 1000 1 | 1000
= 4 @ = %13 | Stand 6.0C Motor 33500 | 1 33500 |
- g -
S T ‘ ‘ “PROPOSED SHED-1 ™} 1.97 14 Stagd 6.DC Motor Blower 10001 1 10.00
m N . 3 ;i -
1 «22'60 X3342 157 & 15 | Stand 7.0C Motor 33500 | 1 335.00
U1 exeatsion som o.m @‘X“’““’WO'"“’W , ‘ @ EAPANSION J0INT 0124 "%_ - @ emsioponm o124 16 | Stand 7.DC Motor Bk!owerA 1000 1 }0.00
7 : Y [ ] 17 | Stand 8.0C Motor 33500 | 1 335.00
/ PROPOSED % | Z / ' o | 1| e
1 : . 18 Stand 8.DC Motor Blower . : RUE -
i £ i D s Didmdin e B, . e B N e S it i T s R it & A S B e S e e i L e g - T Pfé’rpfﬁ‘c'ﬁ’ﬁmtor 400 [T 5486
75.82 X 30.00 ~
20 Pre-Pinch DC Motor Blower ) 0501 1 0.50
21 | Post-Pinch DC Motor . 54000 1 5400 - |
22 | Post-Pinch OC Motor Blower 0501 1 0.50
23 | Flying Shear DC Motor 29200 1 | 29200 -
24 Flying Shiear DC Motor Blower 000 1 10.00
S 25 | Tail Breaker DG Motor-1 | s | o 54,00
% Tail Breaker DC Motor Blower-1 (}‘.50.5 1| ,0.*50
5 27 | TalBreakerDCMotor2 | 5400| 1 | 5400
28 | Tail Breaker DC Motor Blower-2 050 | 1 050
ZZ %% %% 29 | Roughing Mill Motor | 150000 { 1 | 1500.00 .
0 | PusherMotr 6000 1| 6000
4.54 - 8.35 31 | Pusher Conveyer 0| 1 1500 |
4.93 32 | Injector Motor 1500 | 1 15.00
| | ; 33 Injector Trally 1.00 1 1.00 : o
o T : o 3 | HydroulicPump IR T
35 Air (é;mpressor W00 1 “20.08‘ 1.
7% vz 4 | | 3 | TMTWater Pump 8000 | 3 | 54000
| 3 | Shiterpump 500 3 45.00
3| Ml Wotor Pump w000 3 | 12000
39 Cooling Tower 1500 2 30.00
= < 40 | TMT AC Pinch Roll 2500 3 75.00
T T N | ACPinchRol 2500| 2 | 5000
42 RollerTuble»l 15001 1 15.00
%4 %% %% 43 | Roller Table-2 1500 2 30.00
' 44 Y-Table 1560 | 4 60.00
45 | Pulvaniser | 10000 2 | 20000
4% | Crosher - Cqe0 | 2 | 2000
47, | Chain Conveyor 300} 2 6.00
e i e N N N G R R R S o2 n R 48 | RoughingOilPump | 750| 2 | 1500
) 454 .@ 8.35 .@ ' 4.93 s 49 | Intermediate Oil Pump 1501 2 15.00
2 ZZ 3.55 746 %% | ‘ 50 | ContinivousStond DC1-40ilPump | 750 | 2 | 1500
] ' ' R 51| Confinivous Stand DC 5-8 i Pump-1 50| 2 | 1500
- - .
o~ o~ 59 Flying Shear Oil Pump 500 | 1
3.53 —2.43 53 Twin Channel Cooling Water Pump -~ 500 ]’ : | 5.00
454 493 54 | Right Side Cold Shear Machine 1 os000] - 30.00
55| LeftSide Cold Shear Machine 6000 1 | 6000
3 = %% 56 Coolirg Bed Conveyor 750 | 14 - 105.00
% ZZ 57 | Lathe Machine 750 | 750
30.00 [98'-5"] — ~ :
58 | Lathe Machine 500 | 3 15.00
454 8.35 493 59 | Lathe Machine  3§00 2 6.00
60 Shoper Machine Big 500f 1 | 500
5 ~ 61 Shaper Machine Small | 500 ¢ 1 5.00
| N N 62 | Mill Crane Hoist 2000 | 1 2000 |
S— =R . - T e R e e T R et et G s T T ESC e e R / SRR G T T T \““ Cee s TR Ml Crane Trolly TR TS TT 353
%»exmsmmmmmm g% o i v V/A/, EKPANSIO JOINT 0.121 | o [ Toatrovd P ;
| %% Z 4,54~ ¥ ‘ : ' ZZaE 65 | Work Shop Crane Hoist 2000 | 1 20.00
}\ ~ i~ = 66 Trolly 350 2 ‘
- - o -
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’ H I I ”; ~ — = 68 % | Ingot Yard Crane Hoist 2000 | 1 2000
] § } | IBERERERE : Wy —
t AERRERERY el i N 69 | LongTrovel 680 2 | 1360
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| TN i 7 — ! | ! va) | | m] 1
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. e . - % ' s - ' e = T - - ' ' — & T Blover Mofor 1D T 50.00
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TURBO VEHTILATOR X i
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' M . . )
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3 EXISTING COOLING BED 79 | 1)Chain Conveyor 1000 3 30.00
| I} | /] ACSHEET Z% % %% A H) Chain Conveyor 7561 1 7.50
fl — x! ! .l. =R { SERRRERERRRERERRE lh! : _/ 30 1} Kick off Bottom Conveyor 1501 1 1.50
e tpepepeberetepelefeprpebepetebelel bbb -
2 : N 1! IRRRRE i 11} Kick off Bottom Conveyor 1000 | 2 2000
S RN < , '
§ RERE i Nk -8l Kick off Motor 10001 3 30.00
= § , : } i M T 82 o 1)Bending MC 20000 1 | 2000
; i i 11) Bending MC 1500 | 1 15.00
IRERE i 83 Storge Set 1 EOT -10.80 i 10.00
Frid — -
zccfmoamcm:u\ [cu:m ) !L i f ! ZZ %%w i @% B B ) ’84 i Sfrgvset‘EQT | 3!.59 ”’10.‘ ?»I.SQ |
TE T Ve T T T I S - 85 | Bending m/c Srew Compressar 2500) 1 | 2500
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NOTICE FOR COMPLIANCE OF PLANNING PERMISSION IN RESPECT
OF UNAUTHORISED DEVELOPMENT CARRIED OUT IN

CONTRAVENTION OF PLANNING PERMISSION
File n0.1762/2024 KD
Notice No.01

Date: 04.07.2024.

Subject : Unauthorised Development (Industry Building) at
S.f.no.251/1, 2, 277/1A1, 1A2, 1B1, 1B2, 1C1,
1C2, 1D1, 1D2, 1E1, 1E2, 278/1A2, 1B, 1C, 1D,
285/1A2, 286/1, 2, 4, 5, 6, 7 in Kalukondapalli
village and panchayat, Thally panchayat union,
Denkanikottai taluk, Krishnagiri District -
Buildings were constructed with contravention of
planning permission and without planning
permissicn - Notice under section 56(1) of the
Tamil Nadu Town and Country Planning Act,

1971 (Temil Nadu Act 35 of 1972) - Issued -
Reg.

Reference : Site inspection made on 03.07.2024.

% ok % % %

Pursuant to the inspection carried out on 03.07.2024, it is found that an
unauthorized development of Industry building has been carried out in the
premises at S.f.no. 251/1, 2, 277/1A1, 1A2, 1B1, 1B2, 1C1, 1C2, 1D1, 1D2,
1E1, 1E2, 278/1A2, 1B, 1C, 1D, 285/1A2, 286/1, 2, 4, 5, 6, 7 in Kalukondapalli
village and panchayat, Thally panchayat union, Denkanikottai taluk, Krishnagiri
District in contravention of planning permission No.52/2018, dated 22.05.2018
was issued by Deputy Director of Town and Country Planning, Dharmapuri
region and Planning permission nc.13/2006 was issued by Deputy Director of
Town and Country Planning, Vellore region.

Area of

building as per Building area | Deviation with

| approved plan | as per sitein | approved plan
no. | Building name in Sgqm Sqm in Sqm Remarks
1. | Factory building (Block -1) All the blocks were
GF 3883.20 14556.00 10672.80 combined as single

block and constructed

Cooling bed (Block - 1) GF | 1227.18 1300.00 72.82 with deviation of

Oil storage tank (Block 1V) | 0 4 60.00 20.00 approved plan

GF ' '

Factory building (Block - )10744.47

XIV) GF 17426.47 6682.00 )
2. | Building with OHT (GF) - 279.00 279.00

TECTITE: 1GF 119300 | 192.00
3| Cabour quarters -1 GF Tl (19200 ] it
4. | Labour quarters -2 GF - 540.50 54050 planning permission

Labour quartersi"i'FF . "1 540.50 - r?f()‘.so

Labour quarters -2 SF - “|'540.50 540.50



Kavia
Pencil


'2 49

19

The Photographs of the development taken during the site inspection arer“‘“
enclosed. '

You are hereby required to secure compliance with the building planning
permission No. 52/2018, dated 22.05.2018 was issued by Deputy Director of
Town and Country Planning, Dharmapuri region and Planning permission
no.13/2006 was issued by Deputy Director of Town and Country Planning,
Vellore region. The above works to be carried out within 30 days from the date
of receipt of this notice.

If the compliance of the permission has not been secured within the
specified period, appropriate action will be taken under sub-section (5) of section
56 of the Tamil Nadu Town and Country Planning Act, 1971 (Tamil Nadu Act 35
of 1972), for demolition of alternation of any building or works or carrying out of
any building or other operations as it may consider necessary, without any
further notice.

You are also requested to discontinue the use of the building within 30
days from the date of receipt of this notice.

If the owner or occupier has not discentinued the use of land or building
within the specified period, appropriate action under sub-section (2-A) of section
56 of the said Act will be initiated by locking and sealing of the subject premises.

o/ z@%\ﬁ

Deputy Director,
District Town and Country Planning,
Krishnagiri District, Hosur.
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M/s. Indus TMT Industries Limited,
No.251/1, Kappakal road, Uliveeranapalli,
Kalukondapalli village,

Denkanikottai taluk,

Krishnagiri District - 635114, &g]l:luﬁ\l‘_lf_l_gl
(@mmﬁu'ﬁ@l-m)
Copy to :- lo-oT- 202
1. Block Development Officer, g
Thally Panchayat union, 7|"VA
Denkanikottai Taluk, ,/6\ \ p—
Krishnagiri District. D|MILILDE TS

2. The President,
Kalukondapalli panchayat,
Denkanikottai taluk,
Krishnagiri District.
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